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JOINT INSPECTION REPORT OF CENTRAL POLLUTION CONTROL BOARD (CPCB), 
UTTAR PRADESH POLLUTION CONTROL BOARD (UPPCB) AND DISTRICT 
ADMINISTRATION, SHAMLI OF (1) M/S UPPER DOAB SUGAR MILLS, SHAMLI, UP & (2) 
M/S SHAMLI DISTILLERY & CHEMICAL WORKS, SHAMLI, UP IN COMPLIANCE TO 
HON’BLE NGT ORDER DATED 02.08.2021 IN THE MATTER OF SATYAPAL SINGH 
(APPLICANT) Vs STATE OF UTTAR PRADESH (RESPONDENT) (ORIGINAL 
APPLICATION NO. 301/2020)    

 
 

1.0 BACKGROUND :   
 

 In the matter of Satyapal Singh (Applicant) Vs State of Uttar Pradesh 
(Respondent) (O.A No. 301/2020) , the Hon’ble NGT Vide order dated 
07.01.2021 sought a factual and action taken report from the UPPCB with 
reference to the violation alleged in Grievance of the applicant in said  
application.   

 In compliance to said orders of the Hon'ble NGT dated 07.01.2021, the State 
PCB has filed its report dated 26.07.2021 in respect of both the units– (i) M/s 
Upper Doab Sugar Mills (Sugar Unit), Shamli, UP and (ii) M/s Shamli 
Distillery and Chemical Works (Distillery Unit), Shamli, UP before the Hon’ble 
NGT. Based on the observations of inspecting team, show cause notice (SCN) 
under section 31(a) of Air (Prevention and Control of Pollution) Act, 1981 
issued to M/s Shamli Distillery and Chemical Works, Shamli, UP & M/s Upper 
Doab Sugar Mills, Shamli, UP by UPPCB, Lucknow vide letter no H63362/C-
3/Vayu-236/Ka.Ba. Notice/MZN/2021 dated 13/7/2021 & H63363/C-
3/Vayu-243/Ka.Ba. Notice/MZN/2021 dated 13/7/2021 respectively).     

2.0     ORDERS PASSED BY THE HON’BLE NGT ON 02.08.2021   

The inspection report of UPPCB was submitted before the Hon’ble NGT by UPPCB. 
Based on the submitted report of UPPCB, the Hon’ble NGT directed on 02.08.2021 
the following:  

“…….. Let a joint Committee of CPCB, State PCB and the District Magistrate, Shamli review the 
ground situation by undertaking a visit to the site within one month. The joint Committee may take 
remedial measures to prevent violation of environmental norms. The Committee may also assess 
and recover compensation for the past violation following due process of law. The State PCB will be 
the nodal agency for compliance and coordination. An action taken report be filed with the 
Chairman CPCB for any further direction, subject to the remedies of the parties in accordance with 
law.”  
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3.0 JOINT INSPECTION OF M/s UPPER DOAB SUGAR MILLS, SHAMLI, UP BY CPCB, 
UPPCB, AND ADM-SHAMLI  

 
In compliance to said orders of the Hon'ble NGT dated 02.08.2021, a joint team of 
officials from CPCB, UPPCB, and District Administration, Shamli visited the 
industries – (i) M/s Shamli Distillery & Chemical Works (Distillery Unit), Shamli, UP 
& (ii) M/s Upper Doab Sugar Mills (Sugar Unit), Shamli, UP  & its surrounding areas  
on 24.11.2021.  
 
During the visit, the distillery Unit i.e. M/s Shamli Distillery & Chemical Works, 
Shamli was found non-operational. The Distillery Unit operation is closed since 
15.06.2021 and modification/augmentation work of MEE and installation of new 
slop fired boiler was under progress during the visit.  
 
The Sugar Unit i.e. M/s Upper Doab Sugar Mills, Shamli, UP was found operational 
during the visit. The Sugar mill started its operations on 08.11.2021 for the current 
crushing season 2021-22. The Sugar mil and its surrounding area was inspected by 
the joint team & details are following:   
 
A: General Information : About M/s Upper Doab Sugar Mills, Shamli, UP:  

1.  Date of Inspection: 24.11.2021 

2.  Name of the unit with complete postal 
address 

M/ s Upper Doab Sugar Mills, Shamli 
(A Unit of Sir Shadi Lal Enterprises 
Ltd, Shamli-247776, Uttar Pradesh 

3.  Spatial Co-ordinates 
Latitude and longitude (in Decimal 
format only) 

Latitude -29°26’32.57”N 
Longitude-77°18’51.15”E 
 

4.  Standalone/ integrated (with co- 
generation) 
Sugar/ sugar refinery 

Sugar Unit  

5.  Year of commissioning 1933 
6.  License capacity of sugar Mill (TCD) 6250 TCD 
7.  Average actual crush rate (TCD) 5958 TCD (Avg . value as per Form 

RT7(C) for the month of Nov-20, Dec-
20, Jan-21, Feb-21,March-21, April-21, 
May-21.  

8.  Consent status & its Validity with 
date   

a. Air Consent  
 

b. Water consent 
 
 

C.   Hazardous Waste Authorization 

 
 

a) Air Consent valid up to 31.12.2021 
(Annexure-I)- & applied for 
renewal.   

b) Water consent valid up to 
31.12.2021 (Annexure- II) & 
applied for renewal.  

c) The Hazardous Waste 
Authorization is valid upto 
26.07.2023 (Annexure-III) 
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9.  NOC from CGWA & its Validity with 
date (Expired/ Applied for 
renewal/First time applied/Never 
applied) 

The NOC of CGWA was expired on 
16.05.2020 (Annexure- IV). 
The NOC of CGWA, Lucknow was 
applied for renewal on 06.03.2020 
(Annexure-V) 
The NOC from Ground Water 
Department, UP was also applied on 
19.06.2021 (Annexure- VI).  

10.  Started crushing in season 2021-22 08.11.2021 (2021-22)  

Stopped crushing in last season 2020-
21  

15.05.2021 (2020-21)  

11.  Operational status during visit Operational 

12.  Name of contact person Designation    
 Sh. Pankaj Agarwal GM(Production) 
 Sh. RK Mishra GM(EHS & Quality) 
 Sh. Amit Kaushik Manager(Production) 

 

B. OPERATIONAL STATUS: 
S.No. Particulars  

1.  Sources of fresh water 
a.  Bore well Total Bore wells is 05 no.  

(03 was operational, 02 was standby) 

b .  Flow meter Installation at wells Yes  
c. Any Logbook maintained Yes 

2.  Fresh water consumption (KLD) 
a. Sugar plant 

From 08.11.2021 to  23.11.2021 , Avg 
1275 KLD as per logbook data.  b. Residential etc.  

c. Total fresh water Consumption (m3/ 
hr) 
d. Log book maintained (Yes/ No) If 
any, details to be collected 

Yes 

3.      Waste water (effluent generation (KLD) 

a. Cooling tower over flow  Total Cooling tower over flow= 527 KL  
Total Cold water drain out = 655 KL 
 

b. Mills, cooling water drain, Cleaning 
washing, Misc. uses.  

c. Common/total effluent generation 1182 KLD   

4.     Schematic diagram of ETP Receiving Tank> Oil Separator > Rori 
bed Filter> Chemical dosing tank> 
Zigzag pits> Aeration tank> Secondary 
clarifier> Dual media filters > Final 
treated effluent.    
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5.     Treatment capacity of ETP (KLD) 1600 KLD 
6.   Storage of treated Effluent  

a. No. & size of lagoons No. of lagoon= 01,  
Size= 19000 m3 (as reported by Unit)  

b. Retention time 15 days as per sugar charter 

7.      Sludge Handling Process:  
a. Sludge Drying Process 06 no. sludge drying bed available for 

drying process  
b. Final Disposal of Sludge Sludge after drying is used as manure 

for green belt. 
c. Whether mechanical sludge 

handling system installed 
Filter press is not installed 

8.  Any Hazardous Substances (Yes/No), if 
yes, give details. (Quantity & way of 
Disposal) 

Yes, 
Way of Disposal: lubricant/ used oil 
is mixed with bagasse & burnt in 
boiler and partly used for lubrication 
in hand trollies, gear, elevators, 
bailing M/c etc.  

9.  Mode of disposal (route to reach Ganga) Treated effluent is given to nearby 
farmers through pipeline and used for 
irrigation. 

 
3.1 Observations during the visit on 24.11.2021 by the joint team of CPCB, 

UPPCB and District Administration, Shamli:  
 

 General  
 

1. The Sugar unit i.e. M/s Upper Doab Sugar Mills, Shamli, U.P is engaged in 
producing white sugar.  

2. During inspection, the unit was found in operation with installed capacity of 
6250 TCD. The ETP was operational at the time of inspection.  

3. The unit has started its crushing operation on 08.11.2021 for current season 
2021-22. The Unit closed its operation on 15.05.2021 in the last crushing season 
i.e. 2020-21.   

4. As per Daily Manufacturing Reports (DMRs) provided by the unit, it was 
observed that on the average actual crush rate (TCD) is 5958 TCD (Avg. value as per 
Form RT 7(C) for the month of Nov -20, Dec-20, Jan-21, Feb-21, March-21, April-
21 and May-21). 
 

 Compliance status under Water (Prevention & Control of Pollution) Act, 1974  
 

5. The Unit is having valid Consent to operate (CTO) under Water & Air act and 
valid up to 31.12.2021. The Unit has applied for renewal on 13.10.2021 of the 
same.  
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6. The unit is having ETP with treatment capacity of 1600 KLD for treatment of 
effluent generated from various sections of sugar mill. The ETP comprises of 
Receiving Tank> Oil Separator > Rori bed Filter> Chemical dosing tank> Zigzag 
pits> Aeration tank> Secondary clarifier> Dual media filters > Final treated 
effluent.    

7. The unit has installed flow-meter at ETP inlet pipeline & Outlet pipeline. The inlet 
flow reading at the times of inspection was 29.83 m3/hr (Totalizer 23171.1 m3).  

8. The unit is complying w.r.t. final treated effluent discharge volume norms as the 
treated effluent generation i.e., 189 Liter/ton of cane crushed as against norms of 
200 Liter/ ton of cane crushed.   

9. The unit has 01 lagoon having capacity of 19,000 m3 to store final treated 
effluent. The treated water is pumped for irrigation to nearby factory farm yard 
and farmer land as per the demand through pipeline.  

10. During inspection, it was observed that the ETP was installed outside the 
premises of the Sugar mill and the untreated effluent is pumped from a sump 
inside the premises to the ETP through a pipeline. The sump drain is connected 
to another drain (unit called it storm-water drain) which goes outside the 
premises. A temporary sliding plate is fixed between the sump drain and storm-
water drain routed/going outside the premises. The temporary sliding plate is 
placed/installed so to avoid any effluent from being discharge into the storm 
water drain, however, effluent was found in the storm-water drain. The flow in 
the storm-water drain within the premises was negligible.   

11. The lab analysis result of the effluent sample collected from the storm-water 
drain showed pH-4.4, COD-2653 mg/1, BOD-1435 mg/l and TSS-  927 mg/l and 
TDS- 4108 mg/l and O&G-50 mg/l. The low pH and high TDS level indicates 
characteristic of industrial wastewater in the storm-water drain.  

12. As per the CTO, the Unit should ensure that no domestic effluent shall be 
discharged into the storm water drain.   

13. The Unit has no STP (Sewage Treatment Plant) for the treatment of sewage 
water. As per the CTO, the domestic effluent should be treated in the treatment 
plant and should conform the standard prescribed under E(P)Rules, 1986.  

14. The Joint team collected sample from the ETP and drain (inside the premise, 
shamli drain) and lab analysis results are tabulated as below:  

Sample Locations  Parameters 
Ph COD BOD TSS TDS O&G MLSS /  

MLVSS 
NH3-

N 
( ETP)   

Inlet  4.7 1245 814 504 1592 - -  
- 

Aeration tank  - - - - - - 599/  
215 

- 

Secondary clarifier outlet  7.7 83 24 27 944 - 
 

 - 

Final Outlet (After tertiary treatment) 7.8 93 23 28 848 BDL  05 
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Standards as per E(P(Rules), 1986   
For  Land disposal  

5.5-
8.5 

250 100 100 2100 10   

Process wastewater collected pit  
Process wastewater  (being lift to ETP for 
treatment)  

4.8 1162 699 365 2288 - -- -- 

Drain inside and outside the Unit premises.    
Storm-water drain inside the sugar mill 
Premises.  

4.4 2653 1435 927 4108  50  06 

Shamli drain  (downstream 3 - 3.5 km 
from the unit premises)   

6.9 336 138 92 1168 - - - 19 

O&G is Oil & Grease; BDL is below detection limit   

All values in mg/l except pH. The Lab Analysis report is annexed at Annexure-VII. 
 

15. The unit has installed Online Continuous Effluent Monitoring System (OCEMS). 
OCEMS reading w.r.t. pH-7.0, COD- 103.6 mg/1, BOD- 19.0 mg/l and TSS- 23.49 
mg/1 were recorded during inspection (at time:1.22 PM). The OCEMS is 
connected with CPCB server.  

16. The Unit has maintained logbook for daily bore wells reading & analysis of 
effluent parameters.  

17. About 230 workers /staff resides within the premises and 813 workers attends 
the mill per day. The Sugar mill does not have any STP (Sewage Treatment Plant) 
for the treatment of sewage generated daily from the residential Colony and 
Sugar Mill.  
 

 Compliance status under Air (Prevention & Control of Pollution) Act, 1981  
 

18. The Unit is surrounded by nearby human population, commercial activities and 
academic institutions. The Unit has increased the boundary height at Bagasse yard 
area & covered the bagasse 7mound with green cover. However, the boundary 
walls height need to be increased and should be more (at least 3 meter) than the 
height of the bagasse mound so as to avoid any bagasse dust emission to the 
nearby area.  

19. During the visit, water sprinkling was being practised manually by the unit in the 
Bagasse handling area and storage yard.  

20. The unit is having 05 no. of Boilers & capacity of 04 boilers are 25 TPH each & 
one of 38 TPH using bagasse as fuel and the same was operational during 
inspection. For APCD, the unit has installed wet scrubbers in 04 stack (common 
in two 25 TPH boiler).  

21. During inspection, stack monitoring of the boiler stacks were also carried out by 
the team. Details as below stack:  

Boiler No.   Boiler Capacity 
(TPH) 

APCD Stack Height  Analysed 
Parameter 

PM 
(mg/Nm3) 

Standard 
(mg/Nm3) 

01  1x38 TPH  Wet 35 meter 139.1  150  
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scrubber 
02   

2x25 TPH  
Wet 

scrubber 
(Common) 

35 meter  
(common)  

112.2 150  

03 

04 1x25 tph  Wet 
scrubber 

35 meter  141.1  150 
  

05  1x25 tph  Wet 
scrubber 

35 meter  137.7 150 
  

The Lab Analysis report is annexed at Annexure-VIII. 
 

22. During the visit, fly-ash was not seen outside the industry premises on side of 
roads. The Unit has provided a landfill area outside the premises for fly-ash 
handling and management in land owned by the unit about less than 1 km from 
the industry.  

23. The Unit representative informed that the fly-ash from the landfill site is taken 
for the road making. The Unit needs to install water sprinkler at the fly-ash 
landfill site and shall maintain a logbook for the same. The transportation of the 
fly-ash to the designated landfill site facility shall be in proper covered 
truck/trolley to contain the spread of any fly-ash during transportation. 

 
 Compliance status of Authorisation under Hazardous and Other Waste Rules, 2016   

 
24. The Unit Authorization under Hazardous & Other Waste Rules, 2016 is valid upto 

26.07.2023.   

25. The unit has not provided isolated covered area for the storage of the Hazardous 
and Other Waste such as used oil, chemical container/drums/Oil Filter & Cotton 
Rags of DG sets etc. within the premises.  

26. The Form-3 for maintaining the record of the Hazardous Waste, for the last 
crushing season, has been submitted to UPPCB.  
 

 Groundwater Sampling and Analysis  
 

27. To assess the ground water quality, groundwater samples were collected from 
the units premises & outside the factory and results are depicted below:   

 
  

GW Sample Location  pH Conduc
tivity  

COD TDS Total 
hardness  

Total 
Alkalinity 
as CaCO3 

Phosphat
e 

Sulfate 

Borewell within the 
premises   

7.7 448  BDL 274 216 176 BDL 47 

Borewell outside the 
premises   

7.4 927  BDL 528 251 341 BDL 59 

Drinking water 
standards (BIS) (Second 
Revision) IS 10500: 2012 
(Acceptable limit) 

6.5-8.5 -- -- 500 200 200 -- 200  
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Drinking water 
standards (BIS)  (Second  
Revision) IS 10500: 2012 
(Permissible limit in 
absence of alternate 
source) 

6.5-8.5 -- -- 2000 600 400 -- 400 

    All values in mg/l except pH. The Lab Analysis report is annexed at Annexure-IX.    
 

3.2 Assessment of Environmental Compensation (EC)  
 

As per the CPCBs methodology for assessing Environmental Compensation (EC), 
following formula derived for calculation of Environmental Compensation:   

 

EC=PI x N x R x S x LF  

Where,    
EC is Environmental Compensation in rupees  
PI= Pollution Index of industrial sector = 80 (for red category)  
N = Number of days of violation took place  
R = A factor in Rupees for EC = 250 (from 100 – 500)  
S = Factor for scale of operation; = 1.5 (1.5 for large unit)  
LF = Location factor = 1.0 (1 for less than 1 million population)  
 
EC = 80 X 250 X 1.5 = Rs.30,000/- per day  
 

Calculation of Environmental Compensation (EC) for Sugar Mill   
 

 The Sugar mill closed its operation on 15.05.2021 in the last crushing season of 
2020-21.    

 The Sugar mill resumed its operation on 08.11.2021 during the current 
crushing season of 2021-22.  

 During the visit on 24.11.2021, the untreated effluent was found in the storm-
water drain, however, the flow was negligible during the visit. The low pH and 
High TDS in the storm-water drain indicates characteristics of industrial waste 
water. The storm-water drain meets local drain onwards and not connected 
with any STP and ETP.  

Hence, Environmental Compensation may be imposed to the Sugar mill from the 
date 08.11.2021 to 24.11.2021 (17 days) for total 17 days.    

  EC = Rs. 30,000/- x 17 days   = Rs.5.10 Lakhs  

 As per the Hon'ble NGT direction on dated 02.08.2021 

"The committee may also assess and recover compensation for the past 
violation following due process of law".  

  Details of imposition and recovery of past Environmental Compensation 
against the industry as found violating Environmental norms during various earlier 
visits is as follows :   
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 An Environmental Compensation of Rs. 5.40 Lacs has been deposited via 
RTGS in A/c No. 701502010002104 by the industry in compliance of 
directions issued vide UPPCB – H.O. letter no. H56117/C-3/Air-
243/Ka.Ba.Notice/M.Nagar/2020 Dated 15.12.2020. 

 Recommendation to impose Environmental Compensation of Rs. 90,000/- 
has been sent vide Regional Office Letter No. 871/C/U-7/Shamli/2021 
dated 22.12.2021 in compliance of show cause notice issued vide UPPCB-
H.O. Letter No. H63363/C-3/ Vayu-243/Ka.Ba.Notice/M.Nagar/2021 
dated 13.07.2021.       

  
3.3      CONCLUSIONS (SUGAR MILL)  

 
1. The Sugar mill started its operation on 08.11.2021 during the current 

crushing season (2021-22).  
2. During the visit, the Unit was found complying with the notified effluent 

standards for irrigation at ETP.  
3. However, substantial amount of effluent was found in the storm-water drain 

and the Unit should permanently seal the temporary sliding plate 
arrangement so that no effluent could be discharged into the storm-water 
drain.   

4. During the visit sample was collected from the storm-water drain within the 
premises and lab result the effluent showed pH-4.4, COD-2653 mg/1, BOD-
1435 mg/l and TSS-927 mg/l and TDS- 4108 mg/l and O&G-50 mg/l. The low 
pH and high TDS level indicates characteristic of industrial wastewater in the 
storm-water drain.  

5. As per the CTO, the Unit should ensure that no domestic effluent shall be 
discharged into the storm-water drain. The Unit has no STP (Sewage 
Treatment Plant) for the treatment of sewage water. As per the CTO, the 
domestic effluent should be treated in the treatment plant and should 
conform the standard prescribed under E(P)Rules, 1986.  

6. The sludge in the storm-water drain needs to be removed and ensure no 
effluent shall be discharge through this drain.   

7. An Environmental Compensation of Rs.5.10 Lakhs may be imposed to the 
Sugar Unit from the date 08.11.2021 to 24.11.2021 for total 17 days 
@30,000/- per day.  

8. During the visit, no visible fly-ash and baggase emission/ spread was 
observed. The bagasse stock was found covered with green sheet, however 
the height of the boundary wall at bagasse storage yard/area are not enough 
and needs to be increased (at least 3 meter). The Unit needs to construct a 
separate adequate bagasse storage area covered from three sides with 
covered rooftop so to avoid any fugitive emission of bagasse dust particle.   

9. The Shamli drain (downstream 3 - 3.5 km from the Unit) effluent analysis 
result on 24.11.2021 showed pH-6.9, COD-336 mg/l; BOD-138 mg/l mg/1 
and TSS -92 mg/l and TDS-1168 mg/l.  
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3.4 RECOMMENDATIONS FOR THE SUGAR MILL (M/S UPPER DOAB SUGAR MILLS) 

 

Based on the present joint visit on 24.11.2021, following are recommended for 
compliance:    

 
1. The Sugar Unit shall permanently seal the temporary sliding plate 

arrangement so that no effluent could be discharged into the storm-water 
drain.  

2. The Unit shall install a Sewage Treatment Plant (STP) of adequate capacity 
for the treatment of domestic wastewater generated from the residential and 
industrial area.  

3. The unit shall maintain the adequate MLSS and MLVSS value in the aeration tank 
for proper microbial activity to reduce the organic load in the effluent. The unit 
shall analyze the samples from aeration tank periodically to analyze the MLVSS 
and MLSS value.    

4. The Unit shall establish isolated area with well concreted surface, covered 
ceiling and proper fencing exclusively for the storage of scraps, empty 
drums/container of chemicals, oil filters etc. within the premises.  

5. The Unit shall deposit Environmental Compensation of Rs.5.10 Lakhs for the 
period of 17 days.     

6. The Unit shall install flow-meter with totalizer in the raw-effluent 
transportation pipeline, within the unit premises, from where the raw-
effluent is being pump to ETP and shall maintain the logbook for the same.   

7. The Unit shall increase (at least 3 meter) the height of the boundary wall near 
bagasse storage yard/area. The Unit shall construct a separate adequate 
bagasse storage area covered from three sides with covered rooftop so to 
avoid any fugitive emission of bagasse dust particle.   

8. The Unit shall de-sludge the storm-water drain within the premises.   

9. The Unit shall provide water sprinkling arrangement at the fly-ash landfill 
site and shall maintain a logbook for the same.  

10. The transportation of the fly-ash and wet ash to the land fill site shall be in 
proper covered truck/tractors to contain the spread of any fly-ash during 
transportation.  

 
 

4.0 JOINT INSPECTION OF M/S SHAMLL DISTILLERY & CHEMICAL WOFKS, (DISTILLERY) 
SHAMLI, UTTAR PRADESH BY CPCB, UPPCB, AND ADM-SHAMLI.  

 
M/s Shamli Distillery & Chemical Works’, Shamli. (“The Unit”), UP is engaged in the 
manufacturing of ENA/Rectified Spirit/Absolute Alcohol by using from Mmolasses 
as raw material. The installed production capacity of the Unit is 100 KLD. 
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The Consent of the Distillery unit is valid up to 31.12.2023 under Water and Air 
Act(s).  
 
During the visit on 24.11.2021, the unit was found closed. No manufacturing 
activities were engaged. The Distillery Unit representative informed that they had 
closed their manufacturing operations on 15.06.2021 and shall start the 
manufacturing operation after the modification of MEE system, & streamlining of 
effluent management system which were observed under progress.    
 
No effluent discharge was found during the inspection of distillery unit. The Unit has 
discarded the existing 02 lagoons and made 01 lagoon as spent-wash holding tank of 
capacity of 4000 m3 for storage of spent-wash. The Unit is having 15 TPH boiler 
with twin cyclone & bag filter & one 36 TPH slope boiler with bag filter as APCS.  The 
Unit’s representative informed that fly-ash shall be sold to potash manufacturer. 
During visit no fly-ash was found dumped at nearby roadside.  During visit, details 
collected from the distillery unit are given below: 

General information: 

1.  Name of the unit and Address 
 

M/s Shamll Distillery & Chemical Works, 
Shamli-247776, Uttar Pradesh   

2.  Spatial Co-ordinates (lat. & long.) 
 

Lat:29.450758 , Lon:77.315212 
3.  Name of the Contact person- 

Designation, Contact no. & e-mail 
Sh. P.K. Srivastava (Asstt. Vice President) 
Pravin0498@gmaiI.com 
Ph. No.8808068810 

4.  Year of Commissioning 1945 
5.  Sector Distillery 
6.  Production capacity 

• Installed Prod. Cap. 
• Present Production  

 
100 KLPD  
 Nil (Unit was non-operational)   

  7.  Status of consents & 
Authorization (validity/ applied) 

Air Consent: valid up to 31-12-2023 
(Annexure-X)   
Water Consent: Valid up to 31-12-2023 
(Annexure-XI)   
HW Authorization:  Not provided.   

8.  Environmental display board at 
the entrance gate (Yes/No) 

No  

9.  Water Supply Source 
No. of bore wells 
Water Consumption (KLD) 
(with details of water meters 
Installed) 
Logbook maintained: (Y/N) 
CGWA Permission Obtained: (Y/N)  

Bore wells  
02 nos. 
About 700 KLD (as reported)  
 
Water meter installed  
Yes,   
Applied for renewal of NOC by the Unit on 
25.09.2017.    
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12.  Sources of Air Pollution (Boiler 
detail)   

1. 14 TPH Bagasse fired boiler (closed during 
visit)  

2. 36 TPH Slope boiler (Under construction)  
Type of fuel/s used with 
consumption and Stack details 
With APCD 

Fuel used in 36 TPH  Slope and Bagasse 
Fuel consumption 312 MT/day- Slope 

@13TPH 
133.70 MT/day-
Bagasses@5.571 TPH 

Stack height & 
Diameter 

72 Mt, 2.5 Mt dia.  

APCD attached Bag filter  
13.  Details of OCEMS installation  The flow-meter installed at spent-wash and 

MEE Concentrate line.  OCEMS (emission) for 
PM emission monitoring from the boiler 
Stack and provided connectivity to 
CPCB/UPPCB.  

14.  Type & Quantity of waste 
generated 

Fermentor sludge: 1 TPD; Boiler ash:60 TPD 

15.  Facility of Storage/Disposal Fermentor sludge: after drying sold to farmer 
Boiler ash: Will be sold to potash 
manufacturer 

 
4.1 Observation made during the visit of M/s Shamli Distillery & Chemical Works, 

Shamli, UP by CPCB, UPPCB and ADM-Shamli.  

1. The Distillery Unit’s manufacturing operation was found closed during the 
visit on 24.11.2021.  

2. During the visit, modification/augmentation in the Multiple Effect Evaporator 
(MEE) was under progress.  

3. During the visit, no discharge of effluent was found as the manufacturing 
operation was closed by the Unit.  

4. The installation work of new slope fired boiler (36 TPH) with Bag filter as 
APCD was under progress.    

5. The Unit representative informed that the MEE Concentrate shall be sent to 
slope fired boiler (36 TPH) and the bio-composting shall not be performed for 
the disposal of spent-wash anymore.  

10.  Waste water generation (KLD) : 
 

 

The spent-wash generation is about 560 KLD.  
During the visit, the distillery unit was non-
operational.   

11.  Details of ETP plant  The spent-wash is concentrated in MEE and 
the MEE Concentrate shall be sent to slope 
fired boiler (under installation). MEE 
Condensate will be treated in Condensate 
Polishing Unit (CPU).  
The bio-composting route of treatment is 
closed by the Unit.   
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6. The Unit has three lagoons for the storage of spent-wash. The Unit informed 
that two lagoons are not in use.  However, the Unit has to restrict the storage 
capacity as per the consent condition.  

 

4.2 CONCLUSION (DISTILLERY UNIT)   

The distillery with 100 KLD capacity was found non-operational during the visit. 
The distillery Unit is modifying/augmenting its MEE (Multiple Effect Evaporator) 
and installation of new slope fired boiler was found under progress. The Unit 
informed that they will not operate their bio-composting system and shall treat the 
spent-wash through MEE and incineration system (slope fired boiler).  

4.3 RECOMMEDNATIONS FOR M/S SHAMLL DISTILLERY & CHEMICAL WORKS (DISTILLERY)  

Based on the present joint visit on 24.11.2021, following are recommended for 
compliance:    
 
1. The inspection of distillery unit may be carried after the resumption of it 

manufacturing operation.  
2. The Distillery unit shall ensure that the storage capacity of the lagoon/tank for 

MEE concentrated spent-wash shall not exceed 07 days equivalent of 
production in case of incineration boiler as per the UPPCB consent conditions.  

3. The distillery unit shall install Environmental display board at the entrance gate 
and shall update the same regularly.  

4. The Unit shall obtain Authorization from UPPCB under the Hazardous and Other 
Waste rules, 2016.   

 
 

5.0 INSPECTION TEAM  

 
 

  
 

Santosh Kumar Singh 
ADM-F/R,  
Shamli, UP   

Kamlesh Singh, 
Scientist E, 
CPCB, Delhi   

Ankit Singh,   
RO, UPPCB, 
Muzaffarnagar, 
UP 

Vipul Kumar,  
AEE, UPPCB, 
Muzaffarnagar 

Ajit Chandra,   
SRF, CPCB, 
Delhi   
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Photograph taken during inspection of M/s Upper Doab Sugar Mills, Shamli (A Unit of 
Sir Shadi Lal Enterprises Ltd.) Uttar Pradesh on 24.11.2021.  

 

 
Pic-1: The effluent being pumped from 
the Sugar premises to ETP outside the 

premises. 

 
Pic 2: The temporary sliding plate 

arrangement near storm water drain.  

 
Pic-3: Storm water drain with effluent 

going outside the premises.  
 

Pic-4: Storm water drain   

 
Pic-5: Suspended solid Settling (Zigzag 

pit)  
 

Pic-6: Secondary Clarifier treated 
effluent  
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Photograph taken during inspection of M/s Shamli Distillery & Chemical Works, Shamli 
(A Unit of Sir Shadi Lal Enterprises Ltd.) Uttar Pradesh on 24.11.2021.  

 
Pic-1: Lagoon-1 – No spent-wash   

Pic 2: Lagoon-2:  Discarded by Unit  

 
Pic-3: Lagoon-3: Spent wash holding 

(4000 m3)  
Pic-4: Slope fired boiler under 

construction  

 
Pic : Landfill Site for ash  

 
Pic 6: MEE under modification 

/Augmentataion  
 












































































































































































